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 Government of India
Ministry of Environment, Forest and Climate Change

(Issued by the State Environment Impact Assessment
Authority(SEIAA), Orissa)

To,

The Lessee
TAHASILDAR    GHASIPURA
At/Po-Ghasipura, Dist-Keonjhar, Odisha.  -758015

Subject: Grant of Environmental Clearance (EC) to the proposed Project Activity
under the provision of EIA Notification 2006-regarding

Sir/Madam,
                   This is in reference to your application for Environmental Clearance (EC)
in respect of  project submit ted to the SEIAA vide proposal number
SIA/OR/MIN/265814/2022 dated 07 Nov 2022. The particulars of the environmental
clearance granted to the project are as below.

1. EC Identification No. EC23B001OR180821
2. File No. 265814/832-MINB2/11-2022
3. Project Type New
4. Category B2
5. Project/Activity including

Schedule No.
1(a) Mining of minerals

6. Name of Project Kusei Sand Bed, Deogaon over an area
of 11.50 ac or 4.654 ha in village
Deogaon of Ghasipura Tahasil of
Keonjhar district, Odisha.

7. Name of Company/Organization TAHASILDAR    GHASIPURA
8. Location of Project Orissa
9. TOR Date N/A

The project details along with terms and conditions are appended herewith from page
no 2 onwards.

Date: 27/04/2023

(e-signed)
Dr. K. Murugesan, IFS

Member Secretary
SEIAA - (Orissa)

Note: A valid environmental clearance shall be one that has EC identification
number & E-Sign generated from PARIVESH.Please quote identification
number in all future correspondence.

This is a computer generated cover page.
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CERTIFICATE 
This is to certify that the Kusei Sand Bed, Deogaon having khata no -352,

plot no 1297/1, Kissam Nadi, area -11.50 ac or 4.654 ha located at 
mouza Deogaon under Ghasipura Tahsil of Keonjhar district Odisha under

Tahasildar Ghasipura is not coming under any DLC land. There is no 

Railway Bridge, river embankment and Electric High Transmission Line 
situated within 500 m radius from the proposed quarry. But the river bridge
is approachable to the source. The said quarry having safety distance from 

various topographical features is given below;

Particulars 
River Bridge

Distance
Approachable to the source

Co-ordinates 
Latitude -2100942.46 "N 

Longitude -860 02'55.24 "E 
Latitude -21°06' 51.41 "N Railway Bridge 9.0 km-Tomka Railway

Bridge, Tomka
River embankment 11.35 km- Near Tangiriapal on 

river Sendhei 
700 m- Near Deogaon 

Longitude -85058' 19.60 "E 

Latitude-210 10' 51.50 "N 
Longitude -86056' 28.99 "E 

Electric High 
Transmission Line 

Latitude -21009' 57.38 °N 
Longitude -86902'37.90E 

This information is based on the topographical and Google map for obtaining 
environmental clearance from SEIAA, Odisha.

Tahasildar Ghasipura 

Tahasildar 

Ghasipura 
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CERTIFICATE 
This is to certify that there is no another minor mineral lease or proposed
lease located within 500 meters from the periphery of the Kusei Sand Bed, 

Deogaon over 11.50 ac or 4.654 ha., located at mouza Deogaon under 

Ghasipura Tahasil of Keonjhar district, Odisha. The detail about the quarry
is given below; 

Mouza Khata no. Plot no. 
1297/1

Kissam 
Nadi 

Area in Ac. 
Deogaon 352 11.50

This information is based on the approved District Survey Report of 

Keonjhar district for obtaining environmental clearance from SEIAA, Odisha.

Tahasildar Ghasipura/ 

Tahasildar 

Ghasipura 
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CERTIFICATE 

This is to certified that there is no any other minor mineral existing lease or 

operating lease is coming around 1 km area of Kusei Sand Bed, Deogaon lease

area over an area of 11.50 acres or 4.654 ha. of land Khata No.: 352, Plot No.: 

1297/1, Kissam Nadi in Deogaon village of Ghasipura Tahasil Keonjhar

district, Odisha.

This is for favour of your kind information and necessary action.

Tahasildar Ghasipuraa, 

Tahasildar 

Ghasipura 
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